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G r a n t s  t o  L i t e r a r y  P e r s o n s

*1615. Shri B. N. Mlsra: (a) WiU the
Minister of Education be pleased to 
refer to the reply to starred question 
No. 718 asked on the 11th June, 1952 
and state how many applications for 
the grant of allowance were received 
from persons distinjijuished in Letters 
who needed financial help within the 
prescribed time and how many of them 
were from Madhya Pradesh?

(b) What action has been taken by 
Government on those applications?

Vhe Parliamentary Secretary to the 
Minister of Education (Dr. M. M. 
Das): (a) No time limit has been pre­
scribed for sending applications. Till 
the end of March, 1954, 575 applica­
tions were received out of which 16 
.were from Madhy^ Prade$h,

(Xb) Out of 16 applications receiv­
ed from Madhya Pradesh nine have 
been disposed of and the remaining 
7 are under consideration.

Shri B. N. Misra: What has been 
'the decision Iby the Government in 
disposing of these applications—whe­
ther grants have been given lo them 
or not?

Dr. M. M. Das; Sixteen applications 
liave so far been received from 
Madhya Pradesh out of which nine 
have been disposed of. Following are 
the particulars of the cases disposed 
of

Mr. Speaker: He does not want the 
•particulars. He wants to know whe­
ther any grants have been given, and 
to how many?

Dr. M. M. Das: In only one case 
ive have given a grant.

m n  B. N. M lm : What is the 
amount of the grant and to whom has 
it been given?

Dr. M. M. Das: The grant has been 
given to Shri Zahurbux Machheryahi. 
He is a writer in Hindi. The allow­
ance sanctioned is Us. 150 per

month for one year from Decemoer. 
1953.

Shri Raghuramaiah: May I know 
whether there is any Committee v/hich 
goes into these applications and 
makes selections?

Dr, M. M. Das: Yes, Sir. There is a 
committee which goes into these ap­
plications.

Shri H. N. Mukerjee: May I know 
if there is any provision for Grovern- 
ment to grant allowances or pensions 
id writers iwho are lin distress but 
who cannot persuade themselves to 
make a formal written application to 
Government?

Dr. M M. Das: There is a provi­
sion in which important organisations 
of the States have been asked to send 
to the Government such inform ition.

The Prime Minister and Minister 
of External Affairs and Defence 
(Shri Jawaharial Nehru): This pro­
cedure was started about a year ago. 
It is a kind of ad hoc procedure which 
we wish to make more definite, and a 
certain sum of money was set aside 
for the purpose. A Committee con­
sisting of the Education Minister, the 
Finance Minister and mjrself was con­
stituted, and rather: injformal Advi­
sory Committees In regard to the vari­
ous languages consisting of some 
Members of this House or the Coun­
cil of State,—there is one for Hindi, 
another for Bengali—to whom these 
applications are sent, and then they 
advise. Then this Committee decides.

R b s b s v a t t o n  f o r  S c h b d u i^  O s t b s  a n d  
S c h e d u l e d  T r ib e s

*1616. Shri B. S. Mnrthy: WiU the 
Minister of States be pleased to refer 
to the answer given to starred question 
No. 1263 on the 24th March, 1954 and 
state;

(a) the quota of clerks and assistants 
reserved for the Scheduled Castes and 
Scheduled Tribes in the Government 
of Manipur and Tripura States;

(b) whether the quota has been fill­
ed up:




